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HlBduUa Antibiotic L td, Pimpri

847. Shri VJdya Chmran Shnkla: WiU
the Minister of Commerce aad Indus-
try be pleased to refer to the reply 
given to Starred Question No 1239 
on the 16th March, 1959 and state:

(a> whether the consideration by 
the Board of Directors of the Hindu- 
stan Antibiotic Ltd, Pimpn of the 
representations on some other de-
mands has been completed, and

(b) if so, with what re.su It’

The Minister o f Industry (Shri 
Manubhai Shah): (a) and (b) The 
representations referred to m the reply 
given to Starred Question No 1239 
m the Lok Sabha on the 16th March, 
1999 relate to the demands of the 
Hindustan Antibiotic Mazdoor Sangh, 
Pimpn for revision of pay scales of 
the lower income group of workers 
of the Company. As a result of dis-
cussions between the Management 
and the Union it has been agreed that 
the latter will submit in writing, a 
formal proposal in this behalf on 
terms mutually agreed upon The 
formal proposal of the Union has not 
yet been submitted to the Manage-
ment.

Tenements in Rajabagteha (Cuttack)
M l Shri Panigrahi: Will the Minis-

ter of Works, Hearing and Soppily be 
pleased to refer to the reply given to

Unstarred Question No. 2704 on the 
3rd April, 1959 and state:

(a) whether electric power has 
since been supplied to the one-xoomed 
single storeyed tenements at Raja- 
bagicha (Cuttack); and

(b) if not, by which time the 
arrangements are expected to be 
Anally completed’

The Deputy Minister of Works, 
Housing and Supply (Shrl Anil K. 
Chanda): (a) and (b). The Orissa
Government have since intimated that 
the internal wiring installation of the 
industrial housing colony at Raja- 
bagicha is complete, except for ser-
vice connection and that the area 
comes within the Jurisdiction at 
Cuttack Electt ic Supply & Co. and 
State owned LT. distribution line 
does not exist in this area

They have further stated that steps 
are being taken to supply power to 
the Labour Colony at Rajabagicha aa 
early as possible

Expart of Iron Ore
849 Shri Panigrahi: Will the Minis-

ter of Commerce and Industry be
pleased to refer to the reply given to 
Starred Question No 1655 on the 3rd 
April, 1959 and state*

(a) whether the State Trading Cor-
poration purchased any amount of 
iron ore from the Onssa Mining Cor-
poration dunng the years 1957-S8,
1958-59 and 1959-60 so far, for export 
through Paradip port;

<b) if so. the amount of iron ore 
purchased from the Onssa Mining 
Corporation during the above period; 
and

(c) whether the State Trading Cor-
poration is purchasing iron ore from 
any private mine owner for export 
through Paradip port*

The Deputy Minister of Commerce 
and Industry (Sbrl Satisb Chandra):
(a) No, Sir.

(b ) Does not arise.

(c) No, Sir.




